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the prohibitory order under sec-
tion 144 Cr. P.C. in force, for de-
monstrating and raising slogans in
front of the Russian Embassy,
Chankya Puri, within the jurisdic-
tion of police station Chankya
Puri, New Delhi, against the en-
try of Russian Troops into Cze-
choslovakia.

On 22nd August, 1968, after a
trial lasting for today, I found
them guilty u/s. 188 I.P.C. and
sentenced them to imprisonment
till the rising of the court.”

SHRI RANGA: (Srikakulam):
Those friends of ours who had been
arrested today and put into jail were.
it seems, not supplied water, food or
anything like that. Would you kindly
inquire into it.

THE MINISTER OF HOME
AFFAIRS (SHRI Y. B. CHAVAN) :
I have heard it only some time ago
when I was making a statement in
the other House. 1 am making
inquiries about it. Unless I have full
facts I cannot say anything.

SHRI RANGA: Sufficient notice
was given to the Government to find
out.
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MR. SPEAKER:
want me to do?
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SHRI PILOO MODY (Godhra):

Will the Home Minister take some
food from his house.

MR. SPEAKER: They are releas-
ed now.

What do you
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18.48 Hours

RE: DISCUSSION UNDER RULE
193
MR. SPEAKER : Now we will take
up the discussion under rule 193.

Maulana Ishaq Sambhali.
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MR. SPEAKER: find

time next time.
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» MR. SPEAKER: All right, it is
nostponed.
18.49 Hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday.
August, 23, 1968/1 Bhadra, 1890
(Saka). .



